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(b) to (e) According to the infor-
mation furnished by the University
Grants Commission, requests heve
been received from time to time for
setting up of regional offices of the
Commission. The Commission had
considered a proposal to set up zonal
offices at its meeting held on 18
December, 1989 and constituted a
Committee has been asked to exXamine
the proposal with referance to the
role and activities envisaged for such
regional offices vis-a-vis the 3Siate
Councils of Higher Education to be
established in States. The Com-
mittee has not yet submitied its
report.

NTE for missiles at Baliapal in Orissa

42 SHRI BISHAMBHAR NATH
PANDE: Will the PRIME MINISTER
be pleased to state:

(a) whether it is a fact that Baliapal
in Orissa was chosen as a most suita-
ble place for National Testing Range
for missiles but due to strong objec-
tions from local population the pro-
jiect wos not executed,;

(b) if so, whether the present Go-
vernment of Orissa has suggested any
alternative sites for shifting the pro-
ject;

(¢) if not. what steps CGovernment
are toking for fixing a testing range
site; and

(d) viether the missiiz develop-
ment and testing policy of Ministry
of Defence hzs undergone any change
recently?

THE MINISTER CF STATE IN
THE MINISTRY OF DEFENCE (DR
RAJA RAMANNA): (a) o (c¢) Based
on the recommendstions of an Expert
Committee indicating Baliapal In
Orissa as the suvitable site. Govern-
ment in 1985 had decided to set up

the National Range there. The Go-
vernment has received representa-
tions regarding the INaiional Test

Range at Baliapal and it is looking
into them.

(d) No, Sir.
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19807 to Questions 920
Falling of 3LAB from Lord Jagannath
Temple at Puri

43. SHRI KRISHNA KUMAR

BiRT.A; Will the PRIME MINISTER
be p cased to state:

(a) whether Government are aware
of the falling of a huge stone slab
{from he top of Lord  Jagannath
Temple at Puri in Orissa, recently;

{b) if so, whetker Government
bavs made any ctudy to know the
causag for the falling of the slab and
whothor the ancient temple has
sovied crumbling;

{e) if so, what
thereof;

are the details

(&) what is the periodicity of visits
by the Archaeclogical Survey of
India to ensure iis proper maintenance
and rreservation; and

{e\ what steps have been taken
for the maintenance and preservation
of this historic and ancient temple?

THE MIN'STER OF STATE IN
THE MINISTRY O HUMAN RE-
SQURCE DEVELOPMENT (SHRI
CHIMANBHAI MEHTA): (a) Yes,
Sir. A part of the amalaka from the
top of Lord Jagannath Temple has
fallen on 14.6.1990.

(by and (c) The iemple was exa-
mined in detail by the Expert Com-
mittee in July, 1990 with Special re-
ference to the damage to the amalaka
of the main temple, The committee
have held that the following are the
causes for the detachment and fall of
a part of the amalaka, which is com-
posed of severa]l stone pieces: were
{i} the innereni weakness and wea-
thering of slone caused by salt laden
winds, (ii) increase in woight of the
emalaka due to the application of a
thick coat of cement plester in the
poret, and (iii)  rusting of the iron
dowels and the resultant increase in
their volume. The ancient temple
otherwise is in a good state of pre-
servation.
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(d)-The Lord Jagannath Temple,
Puri is inspected frequently by  the
egper‘c and officials of the Arcﬁaeolo-
gical Survey of India posted at Puri,
Bhubaneswar, New Delhi and Dewra
Dun to ensure its proper maintenance
and preservation,

(e) The following sieps have been
taken to conserve this ancient temple
complex,

(1) action has been initiated 1o
conserve the damaged part of the
amalaka.

(ii) removal of aceretionary plas-
ter from the surface of the main
temple for exposing the sculptured
§urface as well as to locate cracks
if any.

(iii) replacement of corroded iron
clamps/dowels with noan-corrosive
ones wherever nezessary from the
temple structure.

(iv) grouting of cracks/fissures on
the structure with suitable ma-
terial.

(v) chemica]l cleaning and pre-
servarion.

(vi) providing watch and ward
and supervisorv/technical staff for
the proper maintenance and preser-
vation of the monument.

Violation eof admission guidelines by
Colleges in Delhi

44, SHRI KRISHNA KUMAB
BIRLA: Wil] the PRIME MINISTER
be pleased to state:

(a) whether Government's attention
has been drawn to the report which
appearsd in the Hindustan Times re-
garding utter disregard by the various
Delhi Ceolleges of the guidelines/re-
commendations of the Advisory Com-
mittee for admission in Delhi Univer-
sity; and

(b) if so, what corrective measures
have be2n taken by Government to
rectify the  injustice donz to  the
students seeking admissions in  the
Colleges?
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THE MINISTER OF STATE I
THE MINISTRY OF HUMAN RE
SOURCE DEVELOPMENT (SHR
CHIMANBHAI MEHTA): (a) and (b
According to the information furnish
ed by the University of Delhi, it i
not true that the Colleges are ghowin
utter disregard for guidelines/recom
mendations of the Advisory Com
mittee for admissions in Delhi Un
versity. However, there have bee
cases of grievances of individus
students regarding refusal of admis
sion at different places, The Univer
sity has set up a Grievances Com
mittee for redressal of individual grie
vances of students in regard to ad
rnission in Colleges. The cases brougt
before the Committee have bee
examined in the light of the relevar
provisions of the Rules and most o
the grievances have been redressed.
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